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O R D E R 

(Virtual Mode) 

22.07.2020  At request of Learned Counsel for the Appellant, the matter is 

adjourned to 24th July, 2020.        

 

          [Justice Venugopal M.]  

Member (Judicial) 
 
 

  
            [Kanthi Narahari] 

Member (Technical) 
 

 
 

   [Alok Srivastava] 

 Member (Technical) 
 
 

Basant B./ nn. 

 


